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REPORTS OF THE COMMITTEE ON WELFARE OF
OTHER BACKWARD CLASSES
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(i) Thirtieth Report on Measures undertaken to secure representation of OBCs in

employment and for their welfare in various Departments/Organisations/

Institutions under Department of Personnel and Training (DoPT);

(i) Thirty-First Report on Action Taken by the Government on the
Observations/Recommendations contained in its Twenty-First Report
(Seventeenth Lok Sabha) on ‘Measures undertaken to secure representation
of OBCs in employment and for their welfare in Employees’ State Insurance
Corporation (ESIC)’ pertaining to the Ministry of Labour and Employment;

(i) Thirty-Second Report on Measures undertaken to secure representation of
OBCs in employment and for their welfare in Central Industrial Security Force
(CISF) under the Ministry of Home Affairs; and

(iv) Thirty-Third Report on Measures undertaken to secure representation of
OBCs in employment and for their welfare in Central Reserve Police Force
(CRPF) under the Ministry of Home Affairs.

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON PETROLEUM AND NATURAL GAS
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REPORTS OF THE COMMITTEE ON PUBLIC UNDERTAKINGS
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